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Item No.2

MA No-1479/2005
MA No.2047lzWl
OA No.2915/2003

9.05.2008

Present : Sh. R. K. Shulda counselfor applicant.
. ) Sh. S. M. Arif counselfor respondents

Wth llberty to the applicant to assail the order passed by the respondents

in compllance of our dlrectlon, MA No. 2047/20A7 stands dlsposed of.
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